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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No(s).  21301/2024

(Arising out of impugned final judgment and order dated  28-05-2024
in Arb. A No. 1/2022 passed by the High Court Of Sikkim At Gangtok)

UNION OF INDIA                                     Petitioner(s)

                                VERSUS

M/S M.G. CONTRACTORS PVT. LTD.                     Respondent(s)

(FOR ADMISSION )
 
Date : 23-09-2024 This petition was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA

For Petitioner(s)  Ms. Archana Pathak Dave, A.S.G.
                   Mr. Amrish Kumar, AOR
                   Mr. Tanmay Mehta, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Aastha Singh, Adv.
                   Mr. Shyam Gopal, Adv.                   
                   
For Respondent(s)  Mr. Chritarth Palli , AOR
                   Mr. Naresh Markanda, Sr. Adv.
                   
                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 Issue notice.

2 Tag with SLP (C) Nos 15336-15337 of 2021.

  (GULSHAN KUMAR ARORA)                     (SAROJ KUMARI GAUR)
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